IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF April 2026

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE EMAILID ELECTRONIC
N NUMBER SERVICE  OF
PROCESS
1 |MS. NEELOFER ABIDA PERVEENICENTRAL (301 [Recovery ICS COMM-17.10.2025 IPREM COLOR CHEMARUN 9810768996  |ARUNYADA (02.03.2026
IDISTRICT JUDGE (COMMERCIAL 1110/2025 [PVT. LTD. VS SHRIKUMAR 1131@GMA
ICOURT)-01 ISHANKAR SAHAKARI[YADAV [[L.COM
ISAKHAR KARKHANA|
ILTD.
1301 [Recovery ICS COMM-+09.02.2026 [PUNJAB NATIONAL|PARAS 9810600656  [Parasaggarw [10.03.2026
175/2026 BANK VS. SANJAYAGGARW laladv@gmail
[KUMAR AL Lcom
301 [Recovery ICS COMM-H10.11.2025 /s ANAYAHIMAL 9810456889 [LEGUMLAW[30.03.2026
1168/2025 [INDUSTRIES VS SALIMAKHTAR [FIRM@GMA|
[KHAN & ANR. [[L.COM
1301 lsec-9 MP(I) 26.02.2026 [TATA CAPITAL LTD.SUNIL 9212190624  [DELHILAW [02.04.2026
ICOMM- VS. SHREE DEVISEHRAW [YERS76 @G
252/2026 INARAYAN PROJECTSAT IMAIL.COM
[PVT. LTD.
1301 lsec-9 IOMP(I) 27.02.2026 [TATA CAPITAL LTD,/SUNIL 9212190624  [DELHILAW [12.04.2026
ICOMM- [VS. SULTAN SEERAJ |SEHRAW [YERS76 @G
269/2026 AT IMAIL.COM
1301 lsec-9 IOMP(I) 27.02.2026 [TATA CAPITAL LTD,/SUNIL 9212190624  [DELHILAW [17.04.2026
ICOMM- S. SHREE DEVSSEHRAW [YERS76 @G
270/2026 INARAYAN PROJECTSAT [MAIL.COM
[PVT. LTD.
301 [Recovery [cs comMMi7.10.2025 [RAMESH BRIJ LAIJPAWAN [9873938816 |MITTALPKO [11.04.2026
[1111/2025 [SANTANI VS MEGHAKUMAR B@GMAIL.C
IGUPTA [MITTAL IOM
1301 [Recovery ICS COMM-H15.01.2026 [SANDEEP GOEL VSPRASHAN (9811088853 [PKMITTALA[10.04.2026
I52/2026 ISULTAN MOHD.T KUMAR| [DVOCATE@
ISHAHID ITTAL IGMAIL.COM|

2 |SH. RAJESH KUMAR GOEL,CENTRAL NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02

3 |MS. DEVENDER KUMAR SHARMA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-03




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE EMAILID ELECTRONIC
N

NUMBER SERVICE  OF|
PROCESS

4 [MS ANIL KUMAR  SISODIA,
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

5 [SH. MANOJ KUMAR DISTRICTCENTRAL [NIL
WUDGE (COMMERCIAL COURT)-05

6 |SH. RAM LAL MEENA, DJ COMM-CENTRAL [NIL
06 TIS HAZRI COURT CENTRAL
IDELHI

7 [SH. MUKESH KUMAR GUPTA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07

8 |SH. RAMESH KUMAR -II DISTRICTCENTRAL |NIL
WUDGE, COMMERCIAL COURT

0 [SH. ANIL ANTIL, DISTRICT JUDGE,CENTRAL  NIL
ICOMMERCIAL COURT-09

1o [SH. AJAY PANDEY, DISTRICTCENTRAL [NIL
WUDGE, COMMERCIAL COURT

11 [SH. MUKESH KUMAR, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT

n2 |[SH. LAL SINGH, DISTRICT JUDGE,CENTRAL [NIL
ICOMMERCIAL COURT

13 [SH. RAKESH PANDIT, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE  OF]
PROCESS
ISH. ASHUTOSH KUMAR, DISTRIC
WUDGE (COMMERCIAL COURT)
15 [MS. PREETI AGARWAL GUPTA,WEST [NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02
16 |[SH. RAGHUBIR SINGH, DISTRICT|WEST IOMP (I}13-03-2026 SHRI RAM FINANCEMANOJ (9811133644 [NOT [12-03-2026
WUDGE (COMMERCIAL COURT)-03 (COMM) [ILTD Vs KRISHAN PAL [KUMAR IMENTIONE
659/2026 D
7 |SH. SANJEEV AGGARWAL,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
n8 |[SH. RAJ KUMAR TRIPATHI,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
19 [SH. NARESH KUMAR MALHOTRA,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
20 [SH. PULASTYA PARAMCHALA,NEW DELHI NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
21 |[SH. SANJAY KHANAGWALNEW DELHI 26 IOMP (I) (COMM) [93 /2026 [11.03.2026 [HERO FINCORP LTD. {SH. 9873347330 14.04.2026
IDISTRICT JUDGE (COMMERCIAL S. AJAY AGARWAL [MAYANK
ICOURT) IMAHAJA
N
IOMP (I) (COMM) |94 / 2026 [11.03.20526 [HERO FINCORP LTD. [SH. 9873347330 04.04.2026
S. TIMBERSONIC]MAYANK
[LIFESTYLE IMAHAJA
N
[CS - COMM 180 /2026 [13.03.2026 [ROHIT SACHDEVASSH. 9815154284 108.04.2026
[PROPRIETOR ORARCHIRT
[EARTH
[EQUIPMENTS Vs TRIV
[ENIMUDRAI PROJECT]
[LIMITED




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF|
PROCESS

IOMP (I) (COMM) [97/2026 [18.03.2026 ERO FINCORP[SH. 9873347330 [20.04.2026
[LTD Vs ALEKHA [MAYANK
ICHANDRA BHOL IMAHAJA
N
IOMP (I) (COMM) [98 /2026 [18.03.2026 [HERO FINCORP[SH. 9873347330 [20.04.2026
[LTD Vs ASHPAK [MAYANK
VOHAR SHAIKH MAHAJA
N
IOMP (I) (COMM) [104 / 2026 [23.03.2026 [HERO FINCORP[SH. 9873347330 [20.04.2026
[ILTD Vs SUBBARAOV [MAYANK
MAHAJA
N
MP (I) (COMM) [103 /2026 [23.03.2026 [HERO FINCORP[SH. 9873347330 [20.04.2026
[LTD Vs RANGANATHA MAYANK
N A MAHAJA
N
IOMP (I) (COMM) [107 /2026 [27.03.2026 [HERO FINCORP[SH. 9873347330 [28.04.2026
[LTD Vs NITESH VIJAYMAYANK
[BORA MAHAJA
N
22 [MS. DEEPALI SHARMA, DISTRICTINEW DELHI |20 ISUIT FORICS 12/12/25 ARUN  JULKA  VSRAHUL (9899218215 12/12/25
WUDGE (COMMERCIAL COURT)-03 [RECOVERY (COMM)/93 [DOUBLE TICK MEDIAMALHOT
9/25 [PVT LTD RA
ISUIT FORICS 20/02/26 [UNION BANK OFRARUN 9312400295 [20/02/26
[RECOVERY (COMM)/13 [[NDIA VS [KUMAR
6/26 IS N ENTERPRISES ISHUKLA
ISUIT FORICS l04/07/25 M/S PARAGONJAGRITI [8007218437 4/07/25
[RECOVERY (COMM)/49 INDUSTRIES LTD VS PJAIN
7/25 M/S GANGOTRI|
[ELECTRONICS
[PRIVATE LTD
ISUIT FORICS 13/03/26 INORTHERN STEELISANJAY [NOT 13/03/26
[RECOVERY (COMM)/18 JAND GENERAL MILLSKUMAR [AVAILABLE
7/26 [PVT LTD VS
[ROHIT DHAWAN
ISUIT FOR|CS(COMM)/[01/04/26 ISARANJEET SINGH[TARUN  [9818202041 l01/04/26
IRECOVERY 236/26 IGUJRAL VS [KAPOOR
ISHAPOORJI PALLONJ]
IAND COMPANY PVT]
[ILTD




DISTRICT

COURT
ROOM

CASE TYPE

CASE NO.

DATE
REGISTRATIO RESPONDENT NAME E
N

OFPETITIONER NAME VSADVOCAT ADVOCATE ~ AD
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CATE

E LID

DATE OF]
ELECTRONIC
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SUIT FOR|CS(COMM)/ [27/01/26 DUS  WELLNESSRAHUL |[NOT b7/01/26
IRECOVERY 157/26 [PRODUCTS LTD. VS [BHUJBAL |AVAILABLE
IM/S OMKAR AGENCY

23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)

24 [MS ANURADHA SHUKLASOUTH 6, NewCommercial [CS (COMM)[23.01.2026 IDharamraj Kaushik VsEuraj Pall8077550245 [SPCHAUHA [27.04.2026
IBHARDWAJ, DISTRICT| ICourt 48/2026 UMD Construction andSingh IN2010@GM
WUDGE(COMMERCIAL COURT) [Block-I [Finance Pvt Ltd IAIL.COM

6, NewCommercial [Ex. COMM]|24.03.2026 IAXIS BANK LTD Vs IJMAYANK (9873347330 [MAYANK_M[&4.04.2026
(Court IAward [LISHEVEI MAHAJA IAHAJANoO5
[Block-I 18/2026 IN(P), @YAHOO.C

M
6, NewCommercial [Ex. Comm24.03.2026 IAXIS BANK LTD VsMAYANK [9873347330 [MAYANK_M[24.04.2026
ICourt |Award TKRAM TOMAR MAHAJA IAHAJANoO5
Block-1 19/2026 IN(P), @YAHOO.C

M
6, NewCommercial IOMP 20.03.2026 [TAJINDER PAL SINGHBHAGWA (9953944840 [jhaglaw@gm [24.04.2026
ICourt (COMM) S IDFC FIRST BANKN JHA il.com
Block-1 [11/2026 [LTD
6, NewCommercial ICS (COMM){10.03.2026 RB CONSUMERDHRUV  [2,69,20,50,04, J. ABHAY@A [28.04.2026
ICourt 128/2026 [PRODUCT PRIVATEGROVER [15,90,700 MSShardul.c
Block-1 [ILTD VS YAZHINI EXIM| m

[PRIVATE LTD

6, NewCommercial [EX (COMM )01.04.2026 IKSULA SERVICES PVTIASHKRIT 7708748786 shkrit464@ [08.05.2026
ICourt 133/2026 ILTD VS COSPACES[TIWARI lgmail.com
[Block-I IOPTECH PVT LTD
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6, wiCommercial [EX (COMM)06.04.2026 JAXIS BANK LTD VSSHIVAM (7970440025 [hivamjha@f[22.05.2026
ICourt JAWARD BY| [LAWRANCE NATHAN [KUMAR lirstassociates
Block-1 IJARB COMM| VHA Lcom
29/2026
6, New|Commercial [EX (COMM)06.04.2026 IAXIS BANK LTD VSSHIVAM [7970440025 fhivamjha@f22.05.2026
ICourt IAWARD BY] [KAMLESH KUMAR[KUMAR lirstassociates|
[Block-I JARB COMM| [YADAV UHA Lcom
130/2026

6, NewlCommercial ICS (COMM)07.04.2026 IDR ASHISH KUMAR VSJURIS AD|9899120689 falexjosephad [30.04.2026
ICourt 190/2026 [BANK OF BARODA [LITEM @outlook.c
Block-T m
6, New[Commercial ICS (COMM)10.02.2026 IMPERIAL BOOKS ANDADITYA [9971274278  faditya@malhj25.05.2026
ICourt 82/2026 ISTATIONERS VSMALHOT otraandmalh
Block-1 [URBAN BAE RA tra.com
6, New[Commercial [Ex (COMM)07.04.2026 INEET SINGHAMIT 9810271008 ffice@tkepa [15.05.2026
ICourt 1/2026 ICHAUHAN VSSINGH Irtnersllp.com|
[Block-I [ERADICATUS ICHAUHA

[INFECTUS PVT LTD N
6, New|Commercial ICS (COMM)06.04.2026 ISATBIR TANWAR VSVIKAS 9810566116 dvocatevika 26.05.2026
ICourt 183/2026 MUNCIPAL SHARMA lssharma1@g
[Block-I ICORPORATION O ail.com

[DELHI
6, NewCommercial ICS (COMM)06.04.2026 [RAMKESH VS|VIKAS 9810566116  fjadvocatevika [26.05.2026
ICourt 184/2026 IMUNICIPAL ISHARMA lssharmai@g
[Block-I ICORPORATION O mail.com

[DELHI
6, New[Commercial ICS (COMM)06.04.2026 ISATBIR TANWAR VSVIKAS 9810566116  fadvocatevika [26.05.2026
ICourt 185/2026 IMUNCIPAL ISHARMA lssharmai@g
Block-1 ICORPORATION Of Imail.com

[DELHI
6, NewlCommercial ICS (COMM)07.04.2026 IBALA DEVI THRUVIKAS 9810566116 dvocatevika [26.05.2026
ICourt 189/2026 [HUSBAND RAMKESH[SHARMA lssharmai1@g
Block-1 S MUNICIPAL Imail.com

ICORPORATION OF

[DELHI
6, NewCommercial ICS (COMM)08.04.2026 [SATO ARGOX INDIAROHIT [7011541454 [riohitrexwala[26.05.2026
ICourt [191/2026 [PVT LTD VS JAYESHREXWAL [dvocate@gm
[Block-I ISONPAL fail.com
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6, wiCommercial ICS (COMM)[20.04.2026 LEVAR DIGITELJLALIT 9911665826 dvlalitm@g [27.04.2026
ICourt 213/2026 INFRASTRUCTURE [KUMAR Imail.com
Block-1 [PVT LTD VS AVIRAUMAHESH
[BHATLA ART

6, NewCommercial [EX COMM|01.04.2026 INDUSIND BANK PVTIPANKAJ (9717850496 ankajkumar}26.05.2026
ICourt JAWARD BY| [LTD Vs MOHANKUMAR sin@yahoo.c
[Block-I JARB COMM| [[SHWAR ISINGH fom

25/2026
6, NewCommercial Ex.COMM +28.02.2026 INDUSIND BANK LTDINAGENDE[9990706205 [dvpankaj.as(15.05.2026
ICourt Award  b; 'S ASHOK KUMAR IR SINGH lsociates@gm
Block-T |Arb. fail.com

IComm./11/2

026
6, NewCommercial ICS(COMM) [10.04.2026 ICORONA REMEDIESVIKAS 7834897828 [info@lexfonsf25.05.2026
Court 197/2026 ILTD VS KBIRKHERA Lcom
Block-I ELLNESS PVT LTD
6, NewCommercial ICS (COMM)10.03.2026 IM/S G K FASHIONSROHIT (9810383816 [legal@oberoi[28.05.2026
ICourt 126/2026 PVT LTD VS MIOBEROI rlegal.com
[Block-I [INDUSTRIES PVT LTD]

& ORS

6, NewCommercial [EX COMM|24.04.2026 IAXIS BANK LTD VSMAYANK (9873347330 [mayank_ma [10.07.2026
(Court IAWARD BY] [RAKESH SINGH MAHAJA ajano5@ya
[Block-I JARB COMM| N lhoo.com

I56/2026
6, NewCommercial [EX COMM|24.04.2026 IAXIS BANK LTD VSMAYANK (9873347330 [mayank_ma [10.07.2026
ICourt IAWARD BY] [RAM ASHISH PANDEY MAHAJA lhajanos@ya
[Block-I IARB COMM| N lhoo.com

I52/2026
6, NewCommercial [EX COMM]24.04.2026 IJAXIS BANK LTD VSMAYANK (9873347330 [mayank_ma [10.07.2026
ICourt IAWARD BY] IABHISHEK SAINI IMAHAJA lhajanos@ya
Block-1 JARB COMM| N hoo.com

I53/2026
6, New/Commercial [EX COMM]|24.04.2026 [AXIS BANK LTD VSMAYANK (9873347330 mayank_ma [10.07.2026
ICourt IAWARD BY] IASHISH MUKHERJEE [MAHAJA lhajanos@ya
Block-1 JARB COMM| N hoo.com

I54/2026
6, NewCommercial [EX COMM|24.04.2026 [AXIS BANK LTD VSMAYANK [9873347330 mayank_ma [10.07.2026
ICourt JAWARD BY| IAADARSH RAJOURIYA MAHAJA lhajanos@ya
[Block-I IARB COMM| N lhoo.com

I55/2026




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE  OF]
PROCESS
wiCommercial ICS (COMM)02.04.2026 SMALL FARMERSDALIP 9810197092  [dsadvi3@gm{21.05.2026
180/2026 IAGRI BUSINESSSINGH fail.com
Block-1 ICONSORTIUM VS PK|
[INDUSTRIES & ORS
6, NewCommercial ICS (COMM)02.02.2026 IMEENA TANWAR VSASHU 9910800124  fashunarora [19.05.2026
ICourt [71/2026 IMUNICIPAL IJARORA & (@gmail.com
[Block-I ICORPORATION OFABHISHE
[DELHI K
ICHANDEL)|
6, NewCommercial ICS (COMM)02.02.2026 IMEENA TANWAR VSASHU 9910800124 fashunarora [19.05.2026
ICourt 72/2026 IMUNICIPAL IARORA & (@gmail.com
[Block-I ICORPORATION OFABHISHE
[DELHI K
ICHANDEL|
6, NewCommercial ICS (COMM)02.02.2026 IMEENA TANWAR VSASHU 9910800124 fashunarora [19.05.2026
ICourt 73/2026 IMUNICIPAL JARORA & (@gmail.com
Block-I ICORPORATION OFABHISHE
[DELHI K
ICHANDEL)|
6, NewCommercial ICS (COMM)06.04.2026 ISYSTEMAIR INDIA PVT|ISUNIL 9711747642  sunillegal103[21.05.2026
ICourt 187/2026 LTD VS OM HVACKUMAR (@gmail.com
[Block-I [SOLUTIONS ISHARMA
6, NewCommercial ICS (COMM)15.04.2026 ISTATE BANK OF INDIASHIV 9811059032 hivktyagi .05.2026
ICourt 206/2026 VS RAMVATI [KUMAR imail.com
[Block-I [TYAGI
6, NewCommercial ICS (COMM)20.04.2026 [EMU LINES PRIVATE[UDAY 8882303942 advudaykum [28.05.2026
ICourt 212/2026 ILTD Vs RAWIAKKUMAR r@gmail.co
[Block-I [INTERNATIONAL
[HEALTHCARE
25 [SH. SANDEEP YADAV ISOUTH [NIL
26 |[SH. AJAY KUMAR JAIN, DISTRICTSOUTH 29, NewCommercial IOMP (I)27-02-2026 [PIRAMAL FINANCHRAJESH [9958726491  Jjangraadvocalo7.04.2026
WUDGE (COMMERCIAL COURT)| ICourt (COMM)/98 [LIMITED Vs NIROOPJANGRA( te@gamil.co
(DIGITAL)-04 Block-11 0/2026 IKUMAR M M P), Im
29, NewCommercial [OMP (Dj19-02-2026 [PIRAMAL FINANCERAJESH 9958726491 jangraadvocal07.04.2026
ICourt (COMM)/76 [LIMITED Vs RAHULJANGRA( te@gamil.co
Block-IT I5/2026 [KUMAR P),




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF|
PROCESS

wiCommercial [OMP (Dj19-02-2026 [PIRAMAL A 9958726491  fjangraadvocal07.04.2026

ICourt (COMM)/76 [LIMITED Vs RITESHJANGRA( te@gamil.co
Block-11 6/2026 IKHETRE P), Im
29, NewCommercial OMP (Dj19-02-2026 [PIRAMAL FINANCERAJESH (9958726491 [jangraadvocaj07.04.2026
ICourt (COMM)/76 [LIMITED VsJANGRA( te@gamil.co
[Block-IT 8/2026 ISOMESHWAR PANDEY [P), m
29, NewCommercial MP (IDj19-02-2026 [PIRAMAL FINANCERAJESH [9958726491 fjangraadvocal07.04.2026
ICourt (COMM)/76 ILIMITED Vs  SHIVJANGRA( te@gamil.co
Block-IT 7/2026 [KUMAR SHARMA P), m
20, NewCommercial [OMP (D)19-02-2026 [PIRAMAL FINANCERAJESH (9958726491 fjangraadvocal07.04.2026
ICourt (COMM)/77 [LIMITED Vs DINESHPANGRA( te@gamil.co
Block-IT 0/2026 [KUMAR RATHOR P), m
20, NewCommercial [OMP (D19-02-2026 [PIRAMAL FINANCERAJESH (9958726491 [jangraadvoca07.04.2026
ICourt (COMM)/77 [LIMITED Vs JASPALJANGRA( te@gamil.co
Block-1T 1/2026 [KAUR IP),
29, NewCommercial [OMP (Dj19-02-2026 [PIRAMAL FINANCERAJESH (9958726491 [jangraadvocaj07.04.2026
ICourt (COMM)/77 [LIMITED VSJANGRA( te@gamil.co
[Block-IT 13/2026 [PREMPRAKASHBHAI [P),

IGABRA
29, NewCommercial [OMP (IDj19-02-2026 [PIRAMAL FINANCERAJESH (9958726491 [jangraadvocaj07.04.2026
ICourt (COMM)/77 ILIMITED Vs KETANJANGRA( te@gamil.co
Block-IT l4/2026 [VEKARIYA P),
29, NewCommercial [OMP (I}19-02-2026 M/S PIRAMALRAJESH 9958726491  [jangraadvocal07.04.2026
ICourt (COMM)/77 [FINANCE LIMITED VsJANGRA( te@gamil.co
Block-I1 I5/2026 MOHAMMED WASIM[P), fm

IQURESHI
29, New/Commercial [OMP (Df19-02-2026 M/S PIRAMAIRAJESH 9958726491  Jjangraadvocal07.04.2026
ICourt (COMM)/77 [FINANCE LIMITED VsJANGRA( te@gamil.co
Block-I1 6/2026 [BHAGIRATHSINH P), m

VAGDISHSINH

PVAGDISHSINH

'AGHELA
29, NewCommercial [OMP (I)}23-02-2026 [PIRAMAL FINANCERAJESH 9958726491 jangraadvocal07.04.2026
ICourt (COMM)/93 ILIMITED Vs LEENAJANGRA( te@gamil.co
Block-IT 2/2026 [KAPOOR P),
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wiCommercial [OMP (I)}23-02-2026 [PIRAMAL A 9958726491  fjangraadvocal07.04.2026

ICourt (COMM)/93 ILIMITED Vs SUMANPJANGRA( te@gamil.co
Block-I1 13/2026 ISIKALIGAR P), m
29, NewCommercial OMP (I)}23-02-2026 [PIRAMAL FINANCERAJESH (9958726491 [jangraadvocaj07.04.2026
ICourt (COMM)/93 ILIMITED VsJANGRA( te@gamil.co
[Block-IT /2026 [BHARATBHAI DESAI [P), m
29, NewCommercial MP (I)}23-02-2026 [PIRAMAL FINANCERAJESH [9958726491 fjangraadvocal07.04.2026
Court (COMM)/93 ILIMITED Vs DILEEPJANGRA( te@gamil.co
Block-IT I5/2026 [SAHNI P), m
20, NewCommercial [OMP (I)f23-02-2026 [PIRAMAL FINANC! ESH 9958726491 [jangraadvocal07.04.2026
ICourt (COMM)/93 [LIMITED Vs ANKURJANGRA( te@gamil.co
Block-IT 6/2026 [YADAV P), m
20, NewCommercial [OMP (D}27-02-2026 [PIRAMAL FINANCERAJESH (9958726491 [jangraadvoca07.04.2026
ICourt (COMM)/97 [LIMITED Vs MOHDJANGRA( te@gamil.co
Block-11 /2026 ISHAHID P),
29, NewCommercial [OMP (D27-02-2026 [PIRAMAL FINANCERAJESH (9958726491 [jangraadvocaj07.04.2026
ICourt (COMM)/98 [LIMITED Vs PANKAJPJANGRA( te@gamil.co
[Block-IT 1/2026 [PAWAN KUMAR P),
29, NewCommercial [OMP (Dj27-02-2026 [PIRAMAL FINANCERAJESH (9958726491 [jangraadvocaj07.04.2026
ICourt (COMM)/98 ILIMITED Vs TANUJJANGRA( te@gamil.co
Block-IT 2/2026 ISHOKEEN P),
29, NewlCommercial IOMP (I}27-02-2026 [PIRAMAL FINANCERAJESH (9958726491 [jangraadvocal07.04.2026
ICourt (COMM)/98 [LIMITED VSJANGRA( te@gamil.co
Block-I1 13/2026 ISRADHANJALI P), m

MUDULI
29, New/Commercial [OMP (D27-02-2026 [PIRAMAL FINANCERAJESH 9958726491 jangraadvocal07.04.2026
ICourt (COMM)/98 [LIMITED Vs KARANPANGRA( te@gamil.co
Block-I1 l4/2026 [PATIL P), Im
29, NewCommercial [OMP (I}06-03-2026 IMAHINDRA ANDIRAJESH 9958726491  fjangraadvocal07.04.2026
ICourt (COMM)/10 IMAHINDRA WANGRA( te@gamil.co
Block-IT 26/2026 [FINANCIAL SERVICESP),

[LIMITED Vs RV GLASS|

[INDUSTRIES




COURT

CASE TYPE

wiCommercial

CASE NO.

IOMP (I

DATE

OFPETITIONER NAME VS

ADVOCA’

REGISTRATIO RESPONDENT NAME E
N

10-03-2026

M/S PIRAMAL

ADVOCATE
MOBILE
NUMBER

( 9958726491

ADVOCATE DATE

OF]

E LID ELECTRONIC

SERVICE
PROCESS

jangraadvocal07.04.2026

OF

(COMM)/10 [FINANCE LIMITED Vs te@gamil.co

Block-I1 94/2026 [REENA DEVI P), Im
29, NewCommercial OMP (Dj10-03-2026 M/S PIRAMALRAJESH 9958726491  fjangraadvocal07.04.2026
Court (COMM)/10 [FINANCE LIMITED Vs{JANGRA( te@gamil.co
Block-II 95/2026 IROHIT TANGRI P), m
29, NewCommercial MP (I}10-03-2026 M/S PIRAMALRAJESH (9958726491 [jangraadvocaf07.04.2026
ICourt (COMM)/10 [FINANCE LIMITED VsJANGRA( te@gamil.co
Block-IT 96/2026 ICHIRAG KHERA P), m
20, NewCommercial [OMP (Dr0-03-2026 M/S PIRAMALRAJESH [9958726491 [jangraadvocaf07.04.2026
ICourt (COMM)/10 [FINANCE LIMITED VsJANGRA( te@gamil.co
Block-IT 97/2026 [UDAY SANTOSH[P), m

IMALAVDE
20, NewCommercial [OMP (I}10-03-2026 M/S PIRAMALRAJESH [9958726491 jjangraadvocaf07.04.2026
ICourt (COMM)/10 [FINANCE LIMITED VsJANGRA( te@gamil.co
Block-I1 98/2026 ISAHIL MANGLA P),
29, New/Commercial [OMP (Dj0-03-2026 M/S PIRAMALRAJESH 9958726491  fjangraadvocaj07.04.2026
ICourt (COMM)/10 [FINANCE LIMITED VSs{JANGRA( te@gamil.co
Block-11 09/2026 IRAJAN RAHEJA P),
29, NewCommercial ICS 0-03-2026 ISIEMENS EDA (SALES(Gurjas 9997979363  gurjasnarula [09.04.2026
ICourt (COMM)/16 JAND SERVICES) PVTSingh dv@gmail.c
Block-1T 8/2026 ILTD Vs STERLITENarula(P), om

[TECHNOLOGIES

[LIMITED
29, NewlCommercial IOMP (D16-03-2026 M/S PIRAMALRAJESH [9958726491  [jangraadvocaj10.04.2026
ICourt (COMM)/117] [FINANCE LIMITED VsJANGRA( te@gamil.co
Block-11 5/2026 [KUNWAR PAL P), Im
29, New/Commercial [OMP (D16-03-2026 M/S PIRAMALRAJESH 9958726491  [jangraadvocalt0.04.2026
ICourt (COMM)/117] [FINANCE LIMITED VsJANGRA( te@gamil.co
Block-I1 6/2026 ISHAHBAZ RASHID[P), m

[KHAN
29, NewCommercial [OMP (Dj16-03-2026 M/S PIRAMAIRAJESH 9958726491  [jangraadvocafl0.04.2026
ICourt (COMM)/117] [FINANCE LIMITED VsJANGRA( te@gamil.co
Block-IT 7/2026 [PUSHPENDER KUMAR [P),




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF|
PROCESS

29, wiCommercial [OMP (Dj16-03-2026 ES BANK LTD VSANANJAY [7455023130 fsaplegaland [10.04.2026
ICourt (COMM)/11 [RINKU RINKU [SINGH(P), ladvocates@g
Block-11 82/2026 Imail.com
29, NewCommercial ICS 130-03-2026 ISIEMENS EDA (SALES(Gurjas 9997979363  [gurjasnarula [10.04.2026
ICourt (COMM)/16 IAND SERVICES) P’ ingh ladv@gmail.c
Block-IT 9/2026 [LTD Vs STERLTI arula(P), om

TECHNOLOGIES

[LIMITED
29, NewCommercial MP (If14-03-2026 ICNH INDUSTRIALSAGAR 9311917029 16@ironcfi5.04.2026
ICourt (COMM)/11 ICAPITAL INDIAAGGARW adlawindia.c
Block-IT u8/2026 [PRIVATE LIMITED VSAL m

INARENDRA  KUMAR|

[PRALHAD VADODE
29, New/Commercial IOMP (I)}14-03-2026 ICNH INDUSTRIALSAGAR 9311917029 egal6@ironc(15.04.2026
ICourt (COMM)/11 ICAPITAL INDIAAGGARW adlawindia.c
Block-IT u6/2026 [PRIVATE LIMITED VSsAL m

ISUKHMANDER SINGH
29, New/Commercial [OMP (D{16-03-2026 ICNH INDUSTRIALSAGAR 9311917029 egal6@ironc(15.04.2026
ICourt (COMM)/11 ICAPITAL INDIAAGGARW adlawindia.c
Block-I1 81/2026 [PRIVATE LIMITED VsAL fom

[VASANT DITYA PADVI
29, NewCommercial [OMP (If14-03-2026 ICNH INDUSTRIALSAGAR 9311917029 [legal6@ironcfi5.04.2026
(Court (COMM)/11 ICAPITAL INDIAAGGARW adlawindia.c}
[Block-IT lu5/2026 [PRIVATE LIMITED VSAL fom

[RAGHUJI  BAPURAO|

ISHANIWARE
29, NewCommercial [OMP (If14-03-2026 ICNH INDUSTRIALSAGAR (9311917029 16 @ironcf15.04.2026
ICourt (COMM)/11 ICAPITAL INDIAAGGARW ladlawindia.c|
Block-IT l7/2026 [PRIVATE LIMITED VSsAL fom

ISHAIKH RAHIM|

[KALADAR SHAIKH
29, NewlCommercial IOMP (D16-03-2026 ICNH INDUSTRIALSAGAR  [9311917029 16@ironci5.04.2026
ICourt (COMM)/11 ICAPITAL INDIA PVIIAGGARW adlawindia.c
Block-11 80/2026 [ILTD Vs PK PRADHANAL m

ICO
29, New/Commercial [OMP (Df14-03-2026 [[DFC FIRST BANK LTDISANJEEV (9717028845 [litigation@sr [15.04.2026
ICourt (COMM)/11 s JOGINDAR [PATHAK( lcslegal.com
Block-I1 159/2026 [KHARWAR P),
29, NewCommercial [OMP (Dj14-03-2026 [[DFC FIRST BANK LTDISANJEEV (9717028845 [litigation@sr [15.04.2026
ICourt (COMM)/11 s PRAYASS M TYAGI [PATHAK( cslegal.com
Block-IT I56/2026 P),




COURT CASETYPE

CASENO. DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE ~ AD

REGISTRATIO RESPONDENT NAME E
N

MOBILE
NUMBER

CATE

DATE

OF]

E LID ELECTRONIC

SERVICE
PROCESS

OF

29, wiCommercial [OMP (Dj13-03-2026 DFC FIRST BANK LTDISANJEEV |9717028845  [litigation@sr [15.04.2026
ICourt (COMM)/11 s VINAY NARENDRAPATHAK( cslegal.com
Block-I1 23/2026 [TYAGI P),
29, NewCommercial OMP (Dj14-03-2026 M/S YES BANKIANANJAY [7455023130  fasaplegaland [16.04.2026
ICourt (COMM)/11 ILIMITED Vs PIYUSHISINGH(P), ladvocates@g
[Block-IT 49/2026 IGOEL imail.com
29, New/Commercial ICS 05-01-2026 IMANASH LIFESTYLENAGESH (9818823289 [info@deyand|16.04.2026
ICourt (COMM)/6/ IPRIVATE LIMITED Vs WAR lkumhar.com
Block-IT 2026 IMUKUL JAISWAL ANDKUMHAR((

JANR P),
20, NewCommercial [OMP (Df29-11-2025 ICNH INDUSTRIALsagar 9266434371 |legali2@are [22.04.2026
ICourt (COMM)/86 ICAPITAL INDIA PVTjaggarwal messlaw.com
Block-IT l5/2025 [LTD Vs RAJBIR|

ISINGH
20, NewCommercial [OMP (I)}01-04-2026 IAXIS BANK LTD VsSunita 9871040589, [indolexlaw@ [22.04.2026
ICourt (COMM)/13 IAKSHAY [Singh(P), 8920586266 [gmail.com
Block-I1 [11/2026
29, New/Commercial [OMP (I)}o1-04-2026 IAXIS BANK LTD VsSunita 9871040589, [indolexlaw@ [22.04.2026
ICourt (COMM)/13 [PUKHRAJ GURJAR  [Singh(P), [8920586266 [gmail.com
[Block-IT [13/2026
29, New/Commercial [OMP (I)}o1-04-2026 JAXIS BANK LTD VsSunita 9871040589, [indolexlaw@ [22.04.2026
ICourt (COMM)/13 IAKHA RAM Singh(P), (8920586266 [gmail.com
[Block-IT 16/2026
29, NewlCommercial [OMP (Do4-04-2026 IAXIS BANK LTD VsSunita 9871040589, findolexlaw@ [22.04.2026
ICourt (COMM)/13 [TANA RAM Singh(P), (8920586266 [gmail.com
IBlock-IT 96/2026
29, New/Commercial [OMP (Djo4-04-2026 AXIS BANK LTD VsSunita 9871040589, findolexlaw@ [22.04.2026
ICourt (COMM)/13 ISATPAL [Singh(P), [8920586266 [gmail.com
Block-I1 95/2026
29, NewCommercial [OMP (I)}04-04-2026 IAXIS BANK LTD VsSunita 9871040589, [indolexlaw@ [22.04.2026
ICourt (COMM)/13 IMUKESH [Singh(P), 8920586266 [gmail.com
[Block-IT 94/2026




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE  OF]
PROCESS
wiCommercial [OMP (I)}04-04-2026 IAXIS BANK LTD VsSunita 9871040589, [indolexlaw@ [22.04.2026
(COMM)/13 SAMPAT [Singh(P), [8920586266 [gmail.com
Block-I1 97/2026
29, NewCommercial OMP (I)}04-04-2026 IAXIS BANK LTD VsSunita 9871040589, [indolexlaw@ [22.04.2026
ICourt (COMM)/13 [RAVI KUMAR [Singh(P), [8920586266 [gmail.com
[Block-IT 93/2026
29, NewCommercial MP (I}o1-11-2025 ICNH INDUSTRIALsagar 9266434371 |legali2@are [22.04.2026
ICourt (COMM)/80 ICAPITAL INDIA PVTjaggarwal nesslaw.com
[Block-IT 13/2025 [LTD Vs Savita Deepak
20, NewCommercial ICS 16-04-2026 [PUNJAB NATIONAL|Indra 0311824970  [associatenar [22.04.2026
ICourt (COMM)/20 BANK Vs RAVINDERNarain(P), yan29@gm
Block-IT 8/2026 [KUMAR (PROP OF M/S| fail.com
IR K ENTERPRISES)

20, NewCommercial ICS [23-02-2026 IBANK OF BARODA VSQUAISAR (9999802592, [aliquaisar110[22.04.2026
ICourt (COMM)/10 [REKHA VIRGOTRAALI 9540049758  [@gmail.com
Block-I1 /2026 IJAND ANR
29, NewCommercial [OMP (I)}06-03-2026 IAXIS BANK LTD Vsavinash [9811182985, favinash.adv [23.04.2026
ICourt (COMM)/10 [HEMANT SINGH[kumar(P), |011-45596482 |@gmail.com
[Block-IT 27/2026 ISACHAN
29, NewCommercial [OMP (I}o7-03-2026 M/S PIRAMALRAJESH 9958726491  fjangraadvocaf24.04.2026
ICourt (COMM)/10 [FINANCE LIMITED VsJANGRA( te@gamil.co
Block-IT u8/2026 [MOHD ARSALAN P),
29, NewlCommercial IOMP (Djo7-03-2026 M/S PIRAMALRAJESH 9958726491  [jangraadvocaf24.04.2026
ICourt (COMM)/10 [FINANCE LIMITED VsJANGRA( te@gamil.co
Block-I1 I50/2026 IAPARNA ALBERT P), m
29, New/Commercial [OMP (Djo7-03-2026 M/S PIRAMAIRAJESH 9958726491  fjangraadvocaf24.04.2026
ICourt (COMM)/10 [FINANCE LIMITED VsJANGRA( te@gamil.co
Block-11 l45/2026 INAVEEN DAGAR P), Im
29, NewCommercial [OMP (I)}o7-03-2026 M/S PIRAMALRAJESH 9958726491  fjangraadvocaf24.04.2026
ICourt (COMM)/10 [FINANCE LIMITED VsJANGRA( te@gamil.co
[Block-IT l43/2026 IMOHD AKIL P),




COURT CASETYPE

CASE NO.

DATE
REGISTRATIO RESPONDENT NAME E
N

OFPETITIONER NAME VSADVOCAT ADVOCATE ~ AD

MOBILE
NUMBER

CATE
E LID

DATE OF]
ELECTRONIC
SERVICE  OF|
PROCESS

29, wiCommercial ICS 08-01-2026 M/S OFB TECH[Tusharr [0266434371 [legal3@aren [24.04.2026
ICourt (COMM)/15 [PRIVATE LIMITED Vs [Mawkin(P)| lesslaw.com
Block-I1 2026 YARRAPATHRUNI
[PRABHU SURYA
29, NewCommercial ICS 12-03-2026 TLDERNESS ANDSwetank (9818058809, [legalconsultu[29.04.2026
ICourt (COMM)/13 ELLNESS RESORTS[Shantanu, (9891200224 [s@gmail.co
[Block-IT 6/2026 IAND CAMPS PVT LTDJPratap m
Vs VARUN SHROTRIYAshanker
PROP OF M/S BASE|
ICAMP AND ORS)
29, New/Commercial ICS 28-04-2026  [SATYA PRAKASH VsfSajal 9811477809 anchanda.s29.04.2026
ICourt (COMM)/23 IFLIPKART INDIA PVIManchand jal@gmail.c
Block-IT I5/2026 [LTD AND ORS la(P), m
20, NewCommercial ICS [22-04-2026 IAMBAR BHAN BATRADanish 9873875390  |danishchowd[29.04.2026
ICourt (COMM)/21 IAND ANR Vs M/SAftab hury@gmail.
Block-IT 9/2026 IMOHIT RUBBER FOAM|Chowdhur lcom
[INDIA PVT LTD AND]
IANR
27 [SH. LOKESH KUMAR SHARMA,SOUTH k4o, NewCommercial ICS 23-03-2026 [ESME CONSUMER VS-@anjay 9873262006 fdmin@ragu(08-04-2026
IDISTRICT JUDGE(COMMERCIAL ICourt (COMM)/15 [PRAGATI ARORA IAggarwal( ellaw.com
ICOURT) Block-1T 2/2026 ,
4o, NewCommercial ICS 24-03-2026 M/S MAX[Kruttika [90999947699 [raunag@ira.lp9-04-2026
(Court (COMM)/16 [HEALTHCARE PVT |Lakshmi(P aw
[Block-IT 0/2026 ILTD. VS MAXLIFE),
ISUPER SPECIALITY)|
[HOSPITAL
28 [MS RAVINDER BEDI, DISTRICTSOUTH- [NIL
WUDGE(COMMERCIAL COURT) [EAST
29 [SH. LALIT KUMAR SOUTH- 14 [Commercial Suit  [CS/COMM]/ J15.05.2026  |RATNA DEEP LAL VSJalok IN/A IN/A [16.04.2026
LD. DJ COMM-02, DJ-COMM-2,[EAST 673/2025 [INTECH LTD. Saxena
AKET COURTS, NEW DELHI.
ICS/COMM/ [10.04.2026 ISSR TREXIM INDIA VS JAditya IN/A IN/A [21.04.2026
259/2026 JULKA SONS IChopra
ICS/COMM/ |07.05.2026 BANK OF INDIA VS|Amrendra [N/A IN/A [21.04.2026
255/2026 IGOPAL JI BAKERS [Nath




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE  OF]
PROCESS
Pratap [21.04.2026
289/2026 S. VIEUX[Chandra
ADVERTISING frana
130 [SH. VRINDA KUMARI SOUTH- [NIL
[EAST
31 [DR. RAKESH KUMAR, DISTRICTSOUTH-EAST [21 [EXECUTION [EXECUTIO [01.04.2026 [The Jammu andANURAG 19953459952 [rauzlegal@g |-
WUDGE(COMMERCIAL COURT) [PETITION N [Kashmir Bank Ltd VsSHARMA( imail.com
(COMM)/97 [[rshad Ahmed Shah and[P),
2026 Ors
[EXECUTION IEXECUTIO [01.04.2026 The Jammu andANURAG (9953459952 [rauzlegal@g |-
[PETITION N [Kashmir Bank Ltd VsSHARMA( imail.com
(COMM)/10 [Shamim Akhter and[P),
0/2026 Others
ICOMMERCIAL ICS 01.04.2026 IM/s Classic ScaffoldingSANCHAY (97111844111 dvnitinkgupf-
ISUIT (COMM)/23 [Pvt Ltd Vs M/s HSKMEHROT ta@gmail.co
0/2026 [Infra Pvt Ltd and Ors  [RA(P),
[EXECUTION [EXECUTIO (01.04.2026 [The Jammu andANURAG (9953459952  [rauzlegal@g |-
[PETITION N [Kashmir Bank Ltd VsSHARMA( imail.com
(COMM)/99 Yitendra Kumar IP),
2026
[EXECUTION [EXECUTIO (01.04.2026 [The Jammu andANURAG (9953459952  [rauzlegal@g |-
[PETITION IN [Kashmir Bank Ltd VsSHARMA( ail.com
(COMM)/98 (Granular ~ Consultancy]P),
2026 IService Pvt Ltd
[EXECUTION [EXCOMM -07.04.2026 [[CICI SECURITIES LTD{lshan 9575500788  lishan.agrawaf--
[PETITION [Award b s MS NISHA RANI IAgrawal(P)| (@nyaayam.c|
|Arb m
IComm/46/2
026
ICOMMERCIAL ICS 07.04.2026 [STATE BANK OF INDIAShiv 9811059032  fshivtyagii@g|-
ISUIT (COMM)/25 s AMIT RAJ MITRA  [Tyagi(P), Imail.com
1/2026
ICOMMERCIAL ICS 08.04.2026 INetweb ~ TechnologiesKARTIK (9651509451 ashtripathi -
ISUIT (COMM)/25 [[India Limited VSCHETTIA l5286@gmail,
13/2026 MapleCloud R(P), lcom
[Technologies and Others




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF|
PROCESS

ICOMMERCIAL ICS 08.04.2026 IM/S GOOD EARTHViren 9433433333 irenbansalt
ISUIT (COMM)/26 [INDIA Vs  RISINGBansal(P), (@gmail.com
13/2026 [EASTERN GLOBAL
[MERCHANDISING PVT]|
[ILTD
[EXECUTION [EXCOMM -08.04.2026 IJAXIS BANK LIMITEDMAYANK (9873347330 [mayank_ma f-
IPETITION lAward by s NIKHIL KUMAR IMAHAJA lhajanos@ya
[Arb IN(P), 00.com
IComm/49/2
026
ICOMMERCIAL  [CS 09.04.2026 [HINDUSTAN  MEDIAShivang (9999920704 fadvocateshiv -
ISUIT (COMM)/26 ENTURES LIMITE%ingh(P), angsingh@g
7/2026 Vs QANS CONSUME! imail.com
[PRODUCTS PRIVATE|
[LIMITED
ICOMMERCIAL ICS 09.04.2026 [HT MEDIA LIMITED VsfShivang  [9999920704 fadvocateshiv |-
ISUIT (COMM)/26 IQANS CONSUMERSSingh(P), langsingh@g
I5/2026 [PRODUCTS PRIVATE] imail.com
[LIMITED
ICOMMERCIAL ICS 09.04.2026 [HT DIGITAL STREAMS[Shivang [90999920704 fadvocateshiv |-
ISUIT (COMM)/26 [LTD Vs QANSSingh(P), langsingh@g
8/2026 ICONSUMER ail.com
[PRODUCTS PRIVATE|
[LIMITED
ICOMMERCIAL ICS 109.04.2026 INEXT RADIO LIMITEDShivang (9999920704 fadvocateshiv |-
ISUIT (COMM)/26 Vs QANS CONSUMERSingh(P), langsingh@g
6/2026 [PRODUCTS PRIVATE| ail.com
[LIMITED
ICOMMERCIAL [CS 10.04.2026 [Tanya Mittal Vs MetaGaurav 9871396480 |GAURAVGU |-
ISUIT (COMM)/27 [Platforms TechnologiesiGupta(P), IPTA1979@G
l4/2026 [ndia Pvt Ltd and Anr MAIL.COM
ICOMMERCIAL ICS 11.04.2026 IM/S COAST TO COASTyitender (9968237035 fitenderkum f-
ISUIT (COMM)/26 IDESIGN LIMITED(Gahlyan(P arghahlyan@
9/2026 ICOMPANY Vs TIGER)), lgmail.com
[LOGISTICS INDIA LTD|
IAND ANR
IMISC. Misc [15.04.2026 IJACL MOBILE PRIVATEAFESH (9873377359 [kkrafesh@g -
IAPPLICATION IDJ/490/202 [LIMITED Vs COONZKUMAR(P Imail.com
6 INETWORK SOLUTIONY)),
[PVT LTD
IARBITRATION [OMP [15.04.2026 IAJIT Vs DelhiBHUPESH[9810260246  [info@iconof -
(COMM)/23 [Development Authority [NARULA( lhumanity.co
ICONCILIATION 2026 P),
IACT




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF|
PROCESS

ICOMMERCIAL ICS 16.04.2026 IMs Annu Kaushik Vs MiiDEEPANA 9871617772  jmanojadvocal
ISUIT (COMM)/29 ILove Prakash [HU te.sharma@g
7/2026 IKUMAR Imail.com
IMAURYA(
P),
ICOMMERCIAL ICS 16.04.2026 [State Bank of India VsfSuchita (8896932838 [agnihotrisuc -
ISUIT (COMM)/29 IMr ZV Ngasongam @|Dixit(P), hita@gmail.c
8/2026 Zimikvishi Ngasongam lom
ICOMMERCIAL ICS [16.04.2026 [State Bank of India Vs AfSuchita  [8896932838 [agnihotrisuc -
ISUIT (COMM)/30 [Rajesh Singha IDixit(P), hita@gmail.c
l0/2026 m
ICOMMERCIAL ICS 16.04.2026 ICANARA BANK Vs M/sDEEPANJ (8390227354 (deepanjalch |-
ISUIT (COMM)/30 IShree  Krishna PrintAL (@gmail.com
1/2026 [Solutions and Anr ICHOUDH
IARY(P),
ICOMMERCIAL ICS 18.04.2026 IMR ASHISH KUM AURABH (9559467333 [loknyaya@g |-
ISUIT (COMM)/29 UHA Vs MRUPADHYA| imail.com
l/2026 ISHWAJEET KUMAR [Y(P),
[EXECUTION [EXCOMM -22.04.2026 M/S STERLINGAjay 9212078802  hjay112255@ |-
[PETITION l[Award b [TECHNOTRADE  PVTKumar(P), lgmail.com
|Arb [LTD Vs MR NITIN|
IComm/62/2 ISETH
026
[COMMERCIAL _ [CS [28.04.2026  [STATE BANK OF INDIANITESH [9971441188  ppsingh562 |-
ISUIT (COMM)/33 s GHANISHAME(UMAR(P (@gmail.com
8/2026 ISAREEN PROP OF M/S),
[DECOR AND|
[DESIGNER
ICOLLECTION
ICOMMERCIAL ICS 28.04.2026 IM/s Pee Kay SilentANUJ 7973981758  ladvvashudhaf-
ISUIT (COMM)/33 (Generator Pvt Ltd VsKUMAR ery@outloo
7/2026 M/s SquirehoodSHARMA( .com
[[nternational Pvt Ltd P),
ICOMMERCIAL ICS 28.04.2026 [Bhagwan Dass Vs AnitalShamshad(9910221927 dvocateama -
ISUIT (COMM)/33 IGupta and Ors P), Irchauhan@g
9/2026 Imail.com
ICOMMERCIAL ICS 28.04.2026 IM/S COMNET VISIONISUSHEEL (9818328963 fsusheelmaha -
ISUIT (COMM)/34 [[NDIA PVT LTD Vs M AHAJA jan@gmail.c
0/2026 [RAJESH RAIKAL PROPN(P), fom
INET ‘WORLD|
[TECHNOLOGIES




DISTRICT

COURT
ROOM

CASE TYPE

CASE NO.

DATE
REGISTRA'
N

MOBILE
NUMBER

OFPETITIONER NAME VSADVOCAT ADVOCATE ~ AD
10 RESPONDENT NAME E

E

CATE DATE

OF]

LID ELECTRONIC

SERVICE
PROCESS

OF

ICOMMERCIAL ICS 28.04.2026 'TATE BANK OF INDIASonu 7015807331  [rohitvakeel77}
ISUIT (COMM)/34 s AMIT KUMAR ivek(P), (@gmail.com
1/2026
[EXECUTION [EXECUTIO [29.04.2026 ICANARA BANK VSFAHAD [9219701292 [fahadadvocatf-
IPETITION N [RUCHI SHARMA IKHAN(P), lekhan@gmai
(COMM)/13 .com
6/2026
IMISC. [Misc 29.04.2026 IDALTON MINES ANDVatsal 9910908007  singhrawat.a -
IAPPLICATION  |DJ/585/202 IMINERALS PVT LTD VsDhar(P), khilesh@gm
6 M/S POLYGON| fail.com
CHEMICALS PVT LTD
ICOMMERCIAL ICS 29.04.2026 IM/s Fast Track RealconAYUSH (9711116064  fayush.legal@f-
ISUIT (COMM)/35 Vs M/s Nutech[SINGH lgmail.com
1/2026 IContracts Pvt Ltd ISAHNI(P),
IARBITRATION IOMP 29.04.2026 ISAT PRECIOUSJEEWAN 9999191350 ratitirungta -
(COMM)/26 [TRAEXIM PVT LTDCHANDR (@gmail.com
ICONCILIATION 2026 JAND ANR Vs AKASAA(P),
IACT [FINANCE LIMITED
IARBITRATION [OMP (D}29.04.2026 [PIRIMAL FINANCEMANOJ 9759150958  |AASHISHIN |-
IAND (COMM)/99 [LIMITED Vs REENESHKUMAR [DIAN44@G
ICONCILIATION 2026 [KUMAR ISINGH(P), [MAIL.COM
IACT
132 [MS. NEELAM SINGH SOUTH- [NIL
[EAST
133 [MS. NEERA BHARIHOKE,SOUTH- INTL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- 30 ICS (comm) 13652/2024 |04.09.2024 IM/s Yew Tech throughRAMA 9811214465 hankar[NOT
07, SOUTH EAST DISTRICT, [EAST its prop Mr Vinod YadavSHANKAR 15@YAHOO. [PROVIDED
s M/s ETA Engineering| ICOM
[Pvt Ltd
ICS (comm) 229/2026  [1.04.2026 ISTATE BANK OF INDIAHARSHIT [7607040002  |harshittharej NOT
s Saeed Ahmad [THAREJA la.adv@gmail PROVIDED
Lcom
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ICS (comm) 908/2025 [12.11.2025 [SOURABH PRINTERS 9811721209  fanilanand@gNOT
[PVT LTD VSANAND Imail.com [PROVIDED
[PROFICIENCY
[LEARNING
ISOLUTIONS PVT LTD
ICS (comm) 1086/2025 [23.12.2025 [UNION BANK OHFPRIYAM (9971839717 |advpriyamagNOT
[INDIA Vs SUNITA IAGGARW lgarwal@gma [PROVIDED
AL il.com
ICS (comm) 1088/2025 [23.12.2025 [UNION BANK OHPRIYAM [9971839717 fadvpriyamag[NOT
[[INDIA Vs CIANDRA  |AGGARW lgarwal@gma [PROVIDED
AL il.com
ICS (comm) 205/2026  [23.03.2026 MS ES Electriczlﬂzajeev 9312276651 r. tewari8NOT
[Switchgears andKumar B@gmail.co PROVIDED
Controls Pvt Ltd Vs Ms m
UMV LPS LTD
ICS (comm) 726/2025 [10.09.2025 [Prakritik ~ SamvardhanABHINAV (9810196968 dv.abhinavg[NOT
[Private Limited ThroughlGARG larg@gmail.c PROVIDED
fits Authorised| lom
[Representative Vs Belul
IDevi (Sole Proprietor of|
Belu Devi T/a Amit
IGlass House)
ICS (comm) 1013/2025 [09.12.2025 TWENTY FOU! YUSH (8527274542 fayush@rvsl NOT
ISECURE SERVICESKUMAR legal.in [PROVIDED
[PRIVATE LIMITE!
[THROUGH ITS AR M
SIVAM Vs  ROLTA|
[PRIVATE LIMITED
ICS (comm) 260/2026 [10.04.2026 IMS KONARK FIREASHISH (9873027870 [NOT INOT
[SOLUTION PVT LTD| [PROVIDED [PROVIDED
[THROUGH ITS)
[DIRECTOR MS
ISANJUKTA DHAL Vg
|Artemis technologies|
nd services llp
[Exe.(comm) 29/2025 18.01.2025 ISTATE BANK OF INDIAISUCHITA (8896932838 [agnihotrisuc [NOT
s PHOOL SINGH [DIXIT hta@gmail.c PROVIDED
m
ICS (comm) I56/2026 21.01.2026 ISapna Goyal Vs ViveKSAPNA 9560931298 [goyalramani [NOT
Girish Dubey IGOYAL P@gmail.co [PROVIDED
[m
[Exe.(comm) 29/2025 18.01.2025 ISTATE BANK OF INDIAISUCHITA (8896932838 fagnihotrisuc [NOT
s PHOOL SINGH [DIXIT lhta@gmail.c PROVIDED
om
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[Exe.(comm) 213/2025 [30.05.2025 [SANJAY JAIN (PROP.)RA 9810872353  [Rajnish- INOT
IM/S JYOTI TRADINGKUMAR 122@yahoo.c[PROVIDED
ICORPORATION  AND| m
IANR. Vs ALPERE]
[TECHNOLOGIES PVT|
[LTD.
ICS (comm) I56/2026 17.01.2026 ISapna Goyal Vs ViveKSAPNA (9560931298 [goyalraman1i [NOT
IGirish Dubey IGOYAL f@gmail.co [PROVIDED
m
[Exe.(comm) 115/2026  [13.04.2026 M/S AMAZONRADHEY (9811041494  fradheyshyamNOT
[DISTRIBUTORS  PVT/SHYAM dv@gmail.c PROVIDED
[LTD. Vs M/S NEW| m
ISHOP CSTORE]|
INETWORK PVT. LTD.
[Exe.(comm) 67/2026 14.03.2026 IDAMAN PREET SINGHIArsh 9711575152 legalbhalla@ NOT
ICHAWLA Vs ARUN[Bhalla lgmail.com [PROVIDED
IMAGGO
[Exe.(comm) 68/2026 14.03.2026 IPARAM PAL SINGH Vs{Arsh 9711575152 legalbhalla@ NOT
[RENU MAGGO [Bhalla gmail.com [PROVIDED
[Exe.(comm) 69/2026 14.03.2026 [IDAMANPREET SINGHArsh 9711575152 legalbhalla@ NOT
ICHAWLA Vs RENUBhalla lgmail.com [PROVIDED
IMAGGO
ICS (comm) 159/2026  [07.03.2026 IM/s Suresh Apparels VsiSh Bharatjg268300000 [pharat.gupta NOT
ISAMRIDH GUPTA IGupta rkea@gmail. PROVIDED
com
ICS (comm) 287/2026  [16.04.2026 [State Bank of India VSSUCHITA (8896932838 [agnihotrisuc [NOT
[Rathor Jashwant Sinh  [DIXIT hta@gmail.c PROVIDED
m
ICS (comm) 1310/2026  [22.04.2026 ISTATE BANK OF INDIAAMIT 7838773507  [singhamitoo [NOT
s VENTAGE APEX[KUMAR [71@gmail.co PROVIDED
ICUPS LLP m
[Exe.(comm) 29/2025 18.01.2025 ISTATE BANK OF INDIAISUCHITA (8896932838 fagnihotrisuc [NOT
s PHOOL SINGH [DIXIT lhta@gmail.c PROVIDED
om
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IMITTAL Vs M/S SNN!
[PVT LTD. THROUGH|

[Exe.(comm) 125/2026  [24.04.2026 ICHARU SINGH VSBRIJESH (9810115969 |bsadvdelhi@ [NOT
IMSTC LIMITED ANDSHARMA ahoo.co.in  [PROVIDED
IANR.
Misc (DJ) 1338/2026  [13.03.2026 Ms Geo Miller Company[SD SINGH [9810210136  [sdsadvocate [NOT
Pvt Ltd Vs Willug (@gmail.com [PROVIDED
[Infrastructure Pvt Ltd
ICS (comm) 726/2025  [10.09.2025 [Prakritik ~ SamvardhanABHINAV (9810196968 fadv.abhinavg[NOT
[Private Limited ThroughlGARG arg@gmail.c PROVIDED
fits Authorised| m
[Representative Vs Belul
[Devi (Sole Proprietor of|
Belu Devi T/a Amit
(Glass House)
ICS (comm) 964/2025  [28.11.2025 IBANK OF BARODA VSRAJNISH (0810872353 [Rajnish- INOT
[PRATEEK AGARWAL |[KUMAR [122@yahoo.cPROVIDED
m
[Exe.(comm) 29/2025 18.01.2025 ISTATE BANK OF INDIAISUCHITA (8896932838 [agnihotrisuc [NOT
[Vs PHOOL SINGH [DIXIT hta@gmail.c PROVIDED
jom
ICS (comm) 1321/2026  [24-04-2026 ICAPCO INDIA Vs OMPBHARAT (9811667443 [bharatsareenNOT
ISHREEJI ELECTRO ISAREEN (@yahoo.in  [PROVIDED
ICS (comm) 25/2026  [25-04-2026 ISTATE BANK OF INDIAROHIT  [7015807331 [rohitvakeel77NOT
s UMA SABHARWAL [KUMAR (@gmail.com [PROVIDED
[Exe.(comm) 124/2026  [24.04.2026 M/S ‘WHOLESOMEJAGRITI [8527506427 [LAWFIRM@ [NOT
[PAPER PRODUCTS LLPJAIN [UNSOLVED [PROVIDED
[THROUGH ITS| [LEGAL.COM
[PARTNER/AR SH]
MAHESH KUMA]

WUDGE (COMMERCIAL COURT)

TS DIRECTORS/AR
35 [MS VEENA RANI, DISTRICTSOUTH- INIL
WUDGE(COMMERCIAL COURT) [EAST
136 [SH. DEVENDER KUMAR, DISTRICTEAST INIL
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IMS. RUBY ALKA GUPTA, DISTRI ICS COMM 101/2026  [13-03-2026 IM/S MOTHER DAIR 18588819983 [firoz_khanadjo6-04-2026
WUDGE (COMMERCIAL COURT) [FRUIT AND| @rediffmail
EGETABLE PVT. LTD| lcom
[V/S TUNITED INDIA|
[INSURANCE CO. LTD.
101 ICS COMM 241/2025  [23-08-2025 INAVAIR  SPECIALTYASHUTOS 9871433339 fashutosh@in [15-04-2026
ICOATINGS V/S M/SH GUPTA dolegalservic
[KANWAR les.com
[ENTERPRISES
[PRIVATE LIMITED
101 ICS (COMM) 22/2026 15-01-2026 M/S BALARF 9650682928  [unitedmark [16-04-2026
IMARKETING PVT. LTD,| (@unitedand
& ANR. V/S ASHOK| united.com
[KUMAR & ORS.
101 [CS COMM 125/2026  [02-04-2026 [PUNJAB NATIONALJPARAS 9810600656 arasaggarw [17-04-2026
[BANK V/S ROHTASH [AGGARW aladv@gmail
AL Lcom
101 ICS (COMM) 123/2026  [01-04-2026 [PUNJAB NATIONALJALOK 8745891899  jalokmaina46 [21-04-2026
[BANK V/S HARPREETICHANDR (@gmail.com
ISINGH A MAINA
38 [SH. GORAKH NATH PANDEY,NORTH- 201, New/CS (COMM) 26/2026 23-03-2026 ICHAMAN PRAKASHNNITESH 9911405003 dv.kumarni [04-04-2026
IDISTRICT JUDGE (COMMERCIAL)-EAST Building IGUPTA [KUMAR tesh@gmail.
o1 IKKD s DEEPAK ICHAURAS fcom
A
F--do----  [CS (COMM) [27/2026 [27-03-2026 ISUPRABHA MITRAARCHIT 9599043045 [legal@sigmaljo4-04-2026
[THROUGH SPASINGHAL legal.in
[HOLDER
s MOHD YAMEEN
F--do----  |CS (COMM) 29/2026 09-04-2026 ISTATE BANK OF INDIAKRISHAN (9910577700 rishankumal20-04-2026
s SEPOY MUKESHKUMAR randassociat
[KUMAR SINGH les@gmail.co
F--do----  |CS (COMM) 131/2026 [17-04-2026 ISAT CREATIONS VSKAILASH (9711133630 [kailashadv@ [24-04-2026
[FOUZI ENTERPRISES |CHAND lgmail.com
|--do----  MISC DJ [195/2026  [17-04-2026 [MS JSB SATYAM Vs MSRAVI 8447990925 fadvraviranja [28-04-2026
[SUDHARAKARA [RANJAN n.official @g
[INFRATECH PVT LTD mail.com




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
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ISH. SUDESH KUMAR, DISTRICTISHAHDARA 301, New/CS ICS(COMM) [24.02.2026 [PRADEEP KUMAR VSSIDHANT (9650677902 [SIDHANTD [07.04.2026
WUDGE, COMMERCIAL COURT-01 ICourt COMMERCIAL) [NO. / SINDH[DHINGRA| [HINGRA@G
Building, l112/2026 GARMENTS IMAIL.COM
IKKD/Delh|
13
1301, NewlCS ICS(COMM) [19.10.2024 ISANSHUTI PHARMAT Rlg988196722 [ADVTRARO [08.04.2026
ICourt COMMERCIAL) [NO. 537/24 [PVT LTD VS KAPIJARORA [RA@GMAIL,|
[Building, ICHAWALA ICOM
IKKD/Delh
18
1301, NewlCS ICS (COMM)06.02.2026 [PSJ INTERNATIONALSACHINK (9136136336 [ADVSKJAIN [08.04.2026
ICourt COMMERCIAL) [NO. 75/2026| [TRADING LLP VS M/SJUMARJAIL @GMAIL.CO]
[Building, [VEDANTA NOTE BOOKN M
IKKD/Delh|
i
1301, New[CS ICS (COMM)(16.03.2026 M/S BRIJBIHARIASHISH (9810567556 |ASHISHCH [30.04.2026
ICourt COMMERCIAL) [NO. ICONCAST LTD. VS M/SCHOUDH IOUDHARY
Building, 146/2026 [NAVAYUGA IARY @GMAIL.CO|
IKKD/Delh [ENGINEERING CO|| M
i [LTD.
4o [MS. KIRAN BANSAL, DISTRICTSHAHDARA ROOM [COMMERCIAL ICS 13-02-2025 IRAJEEV JAGGA  VSfSriballabh (9650300173 fsriballabh@g01-04-2026
WUDGE, (COMMERCIAL COURT) [NO 208 [CIVIL ICOMM/103/| [PTYUSH KUMAR VIG haran imail.com
2026
[ROOM  [COMMERCIAL ICS 28-03-2026  [BANK OF BARODA VS[Umesh 9910568669 fadvumeshjosj07-04-2026
[NO 208 [CIVIL ICOMM/171/ [PARAG JAIN oshi & i@gmail.co
2026 |Associates
[ROOM [COMMERCIAL [CS 04-04-2026 INKG Enterprises| [10-04-2026
[NO 208 (CIVIL ICOMM/184/| [Through its Prop Nitin|
2026 [Kumar Gupta Vs
Municipal ~Corporation|
of Delhi And Another
IROOM  |COMMERCIAL ICS 16-03-2026 IDHEERAJ KUMAR VSSIDHANT (9650677902  [sidhantdhinr [11-04-2026
[NO 208 [CIVIL ICOMM/148)/| [DIWAKAR KUM. HINGRA| @advocates
2026 ISINGH lidhantdhingr
fa.com
ROOM  (COMMERCIAL ICS 13-02-2026 IM/s Heilig HealthcareMAYANK (9873079397 [thejusticeally[18-04-2026
[NO 208 [CIVIL ICOMM/82/ [Pvt Ltd Vs M/s LouisOSHI official@gma
2026 land Clark| il.com
[Pharmaceutical LLP and|
Ors
ROOM  [COMMERCIAL ICS 28-02-2026 [UNION BANK OFsandeep (0811912208, [Candidlawco [21-04-2026
INO 208  (CIVIL ICOMM/126/ INDIA Vs MR NASIRltyagi npanv@gma|
2026 [HUSSAIN il.com
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ICOMMERCIAL ICS 03-06-2024 IM/s Tayaje And Sons{Ashish 9899695533  jop— [22-04-2026
INO 208 [CIVIL ICOMM/328 [Pvt Ltd Vs. MukeshAggarwal( laggarwal@re
2024 [Kumar ), diffmail.com
[ROOM  [COMMERCIAL ICS 10-03-2026 [PUNJAB AND SINDP.K. 9350153501 sachdevapk [22-04-2026
INO 208 [CIVIL ICOMM/134/| [BANK Vs SHAISTA ISACHDEV (@gmail.com
2026 A
[ROOM  [COMMERCIAL ICS 22-04-2026  [M/S NITYA ELECTROJMVANTIK (9625941599 fdvocate@le [23-04-2026
INO 208 [CIVIL ICOMM/228 ICONTROLS PVT LTD VsiA lgals365.com
2026 IM/S BGR ENERGY[PACHAUR
ISYSTEMS LIMITED [
[ROOM ICOMMERCIAL ICS 18-04-2026 ICANARA BANK VSSANJEEV [9711142200 chopra6791 [25-04-2026
[NO 208 [CIVIL ICOMM/222 [KAUSHAL KUMARICHOPRA (@gmail.com
2026 IGAUR
ROOM  [COMMERCIAL ICS 10-04-2026 IDHERAJ KUMAR VSSIDHANT (9650677902 fidhantdhing[25-04-2026
INO 208  [CIVIL ICOMM/199/ BISMILLAH QURAISI |[DHINGRA ra@advocate
2026 isidhantdhing
fra.com
ROOM  [COMMERCIAL ICS 18-02-2026 M/S RKBOXMohit 7838971053 dv.mohit4 [25-04-2026
[NO 208 [CIVIL ICOMM/100/| IMANUFACTURING COfTaneja @gmail.com
2026 s M/S SUDHARMA|
IAPPARELS
[ROOM  [COMMERCIAL ICS 28-03-2026 [BANK OF BARODA VSUmesh 9910568669 fadvumeshjos29/04/2026
[NO 208 (CIVIL ICOMM/171/ [PARAG JAIN Joshi hi@gmail.co
2026 IAssociates
41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA 303, New|CS(COMMERCIAL)CS(COMM) [01.04.2026 ICANARA BANK VSSUNIL [24.03.2026
WUDGE, COMMERCIAL COURT ICourt 175/2026 'AIBHAV GOYEL [KUMAR
Building VHA
303, New|CS(COMMERCIAL)CS(COMM) (04.04.2026 IMUNEESH GAKHREJAIAPOORVA [20.02.2026
ICourt [179/2026 S M/S EASY BAKE[THAKRAL
Building [PVT LTD
1303, NewCS(COMMERCIAL)CS(COMM) (04.04.2026 [BANK OF BARODA VS[UMESH 103.12.2025
ICourt 181/2026 [RISHABH KUMAR POSHI
[Building
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SH. PAWAN KUMAR MATTO DJSHAHDARA
(COMM-04)

1303, NewCS(COMMERCIAL)CS(COMM) (04.04.2026 IGURINDER SINGHF VSVIKAS [28.03.2026
ICourt 185/2026 [M/S PET TRADERS SHARMA
Building
1303, NewCS(COMMERCIAL)CS(COMM) (06.04.2026 M/S PANDEX|VASUDHA| [26.03.2026
ICourt 187/2026 ISTORAGE SYSTEMSAERY
[Building PVT LTD VS M/S

INOIDA METRO RAI[

ICORPORATION LTD
1303, NewCS(COMMERCIAL)CS(COMM) [07.04.2026 BANK OF BARODA VS[UMESH 105.04.2026
ICourt 193/2026 [FAHAD HAYAT KHAN POSHI
[Building
303, NewlCS(COMMERCIAL)CS(COMM)2[13.04.2026 IMAHESHCHAND VSANKIT 9.04.2026
ICourt 10/2026 [FAMILY HEALTHKUMAR
Building ICARE HOSPITAL PVT,

[LTD.
303, NewlCS(COMMERCIAL)CS(COMM)2[11.04.2026 BANK OF BARODA VSJUMESH 109.04.2026
ICourt 03/2026 IAMIT JOSHI
[Building
303, New/CS(COMMERCIAL)CS(COMM)2[11.04.2026 [BANK OF BARODA VSGEETANJ 108.04.2026
(Court 05/2026 [NARENDER KUMAR  ALI
[Building ISHARMA
303, New/CS(COMMERCIAL)CS(COMM) [21.04.2026 IAURETICS PUBLIC[VASUDHA 106.04.2026
ICourt 277/2026 [LIMITED COMPANY VSAERY
[Building [BASANTI DEVI
1303, NewCS(COMMERCIAL)CS(COMM)2[28.04.2026 ICANARA BANK VSMANISH [13.04.2026
ICourt 135/2026 IABHISHEK [KUMAR
Building
303, NewlCS(COMMERCIAL)CS(COMM) [29.04.2026 MANOJ JAIN VS MSRISHABH [21.04.2026
ICourt 237/2026 RARO STILEGUPTA
Building [INTERIORS PVT LTD
INIL
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43 [SH. DEVENDER KUMAR JANGALA,NORTH-
IDISTRICT JUDGE, COMMERCIALWEST
ICOURT

44 [SH.VINOD YADAV, DISTRICTINORTH- [NIL
WUDGE, (COMMERCIAL COURT) WEST

45 [SH. JAGDISH KUMAR, DISTRICTNORTH [NIL
WUDGE, COMMERCIAL COURT

46 [SH. SHAILENDER MALIK,NORTH INIL
IDISTRICT JUDGE(COMMERCIAL
ICOURT)
47 |SH. RAJ KUMAR, DISTRICT JUDGESOUTH 603 [COMMERCIAL ICS COMM.06.03.2026 [UNION BANK OFALKA 971134390 ladvocateshyal18.03.2026
I((COMMERCIAL COURT-01 WEST ISUIT [117/2026 [INDIA V/S INDRAMISHRA mjha@gmail,
[KUMARI lcom
603 [COMMERCIAL ICS COMM.,06.03.2026 [UNION BANK  OFALKA 971134390 dvocateshya[18.03.2026
IARBITRATION  [116//2026 INDIA V/S MONIKAMISHRA Imjha@gmail,
ISURI fcom
603 ICOMMERCIAL ICS COMM.J22.01.2026 [BANK OF INDIA Vs/DHARME (8384089688 [|dwarka2new [24.03.2026
ISUIT 134/2026 [DHARMENDRA INDER idelhi@banko
[KUMAR [KUMAR ffindia.co.in
48 [SH. BALWANT RAI BANSAL,SOUTH [NIL
IDISTRICT JDUGE, COMMERCIALWEST
ICOURT-02

49 [SH. GAUTAM MANAN, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-03 |[WEST

50 [SH. AJAY GULATI-I, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 |[WEST
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